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CENTRAL AINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

T.A.17 of 1996 
(Co 10565(W)84) 

Date of Order: 10.11.97. 

Present: Hon'ble Dr. B.C.Sarrna,AdministratiVe Member. 

Hon'ble Mr.D.Purakayastha, Judicial Nemer. 

SOMNATH LAHIRI 

UNION OF INDIA & ORS. 

For thd petitioner: NONE. 

For the respondentssNONE. 

OR D E R 

BC. Saxma,A.M. 

When the matter was called 

1.05. P?M., none appears for the 

We find that this case was 

for the second time at about 

applicant. 

transferred from Hi!h Court at 

Calcutta to this Tribunal. Notie was also issued on 14.3.97 

intimating about the next date iixed for hearing to both the 

parties. We also find that ear1er on 5 consequtive days,n.ne 

also appeared for the applicant Thereføre, we are of the view I 

that the applicant has no interest in pursuing the matter. 

The applicatiQn is accordin1y dismissed for default. 

None also a!pears  for the respondents. 

\akayastha 	 (B.C. Sarma) 
\er(J) 	 - 	 Member(A) 
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